
CENTRAL AUniNlSTHATlVE TRIBUNAL
I PRINCIPAL BENCH

N£U aCLHI

1) O.A. NO. 2231 of 1991

2) O.A, NO, 193 of 1992

Neu Oslhi thi^ the 25th day of Saptenber, 1995.

HON'BU: oHRI A. V. HARIOAiAN, UICE CHAIAMIil (3)
HON'BLE 3H8I R, K. AH003A, PCfiBER (A)

l) O.A. NO. 2231/1991

3/3hr i

1, Heraant Uerma 3/0 B. L. nadaria,
613 (N) Seua Bhauan, R.K.Puram,
Nau Delhi.

2, .3haruan Kumar 3/0 Ur. B, 0, Uarshnay,
613 (N) 38wa Bhauan, R»K.Puram,
Neu/ Oalhi.

3« L, 3atyanarayana 3/0 L, Ramamurthy,
616 (N) Seua Bhauan, R.K.Puram,
New Oelhi.

4. Absar Ahmad 3/C Iftikhar Ahmad,
616-TCI1, C£A, 3eua Bhayan,
R.K. Puram, New Oelhi.

5* Gangarevanna 3/0 N. Puttashamaiah*
C£A/TC(% 615 3aua Bhawan,
R.K. Pul^am, Neu Oelhi.

6* C, P. Oain 3/0 Plagan Lai Oain,
TCPl.I, CCA, 3eua Bhauan,
R. K. Puram, New Oelhi.

7. K. 3. Venubabu 3/0 K.R.K. Wurthy,
B4A Ote/CEA Room No.612t Bhauan,
New Oelhi.

8. P. Uenkata Krishna 3/0 P.U.3, 3haraia,
TMO Directorate, C£A, Neu Delhi.

9. 3udhir 3ain 3/0 A, C. Jain,
B-2/15 Safdar Jung Enclave,
Neu Oelhi-110029.

10. 3,K. 3hivahare 3/0 B.D. 3hivahare,
B-4/422, Sec.8, Rohini, Neu Delhi.

11. Oevendra Saluja 3/0 L. D. 3aluia,
L&S Directorate, Room No.611, CEA,
3aua Bhauan, R.K.Puram, Neu ^Ihi.

12. Ram Charan 3/0 R. P. 3ingh,
609, CEA, 3aua Bhauan,
New Delhi.
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13.

14.

15.

16.

17.

Shri Kama! Khemchandani s/o Sh HT kh u ^

Sewa Bhawan, New Delhi

89/3 '̂ Ram v{° «rya
Del hi-32 ^ iswash Naqar, Shahdara .j I .

New DelhiCentre, Vasant Lok, Vasant Vihar

2o"Frofli'̂ 'ck^Swa"^Rh{° Cyriac ThomasNew Delhi • Bhavan, R.K. Puram

New Delhi Bhavan, R.K. Puram

l2o-s?r^5'r®c?oia%:^Vm-New Delhi "=EA, Sewa Bhavan, R.K. Puratn

R.K. Puram, New Delhi

206? FEdJ"*'cb\''°s" J°hn6, EDI, CB\, Sewa Bhawan, R.K. P„ram, New Delhi

9lfT%iSc"oral^° p.
New Delhi. Sewa Bhavan, R.K. Puram

Tl^p'gM ". Peromali.h.914 cm Srwa Rhav.-an, R.K.Puram, New Delhi

Npw Delhi ' ' Bhavan, R.K.Puram '

u^V- Lai s/o late Hamii Lai
Bagh, Nefo;?®! '̂ "'̂ ar, P.S. Road, Karol

Room No'9^5'North °rr mA^SfJ L" ®""f"*

•! : ii
• t: I

•;i/.
;i .

•K"

li.;'

•:• M h

IB.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

h i n.-••-.'••

/. K:. :^;

fV - - .

1. , •.*•'•

?/'j ^ -r''

'•o;?'••: N" ,,' ••;• „

ohl:

Ma:

< 0n

i

K
01



"3

I

29.

30.

31.

32.

33.

34.

35.

36.

37.

38.

39.

4) .

41.

42.

43.

P .

- 3 -

Shri Sukanta Gupta s/o Shri Satya Bhusan Gupta
Room No.914(o) Sev;a Bhav/an, P.C.III Dte
CEft,, R.K. Puram, New Delhi-66

Shri Shyamal Konar s/o Bonqshidhar Konar
n Dhavan, ?.C. Ill DteCEA, R.K. PuraiTi, New Delhi-66

Vidyasaaar s/o V. Lakshml Harayana

Ne' DelS-66 ' ' ,
Shri Koduro Swaml Babu s/o Shri ThlropathlRao
H.P.I.M.DTE, sewa Bhavan R.K.Puram
New Delhi

S'll'^^jendra.R. s/o Shri Ra. Sreeramulu ,
R.E. DTE, CH'w 2 Basant Lok, New Delhi-57

Shri R.Ilanao s/o A.V, Ramakrishnan
Room No.914(5) PC-III DTE, Cm, Sewa Bhawan
R.K,Puram, Nev^f Delhi

Shri M.Shiva Kumar s/o M, Kumarawamy
P..Ho.607 n.T.D-II, CB^v, R.K .Puram
New Delhi

Shri Ashish Goel s/o Shri R.C.Goel '
R.No,707 hfD—III Dte, CE^, Sewa Bhavan
R.K,Puram, Nev/ Delhi

Shri V.Sitaramaraju s/o V.Subba Raiu'
R.No.707, HTD—IIIj CETv, Sewa Bhavan
R.K.Puram, New Delhi

Shri P.Esther Kamala w/o Mr. P.J.P. Prabhakar
R.No.707, HTD-III Dte, CEA, Sev;a Bhawan
R.K.Puram, Nev,/ Delhi-66

Shri Rajesh Kumar s/o Shri Moti Lai
R.No.709, M,H, Dte, Cff., Sewa Bhawan
R,K .Puram, New Delhi-66

Shri P,J. Rathod s/o Shri J.F.Rathod
R,No.711, M.H. Dte, CEA, Sewa Bhav/an,
R.K .Puram, Nev; Delhi-66

Miss Usha S, d/o A.P.Sethumadhavan
lv,No,714 G')A Dte, CEA, Sev.'a Bhawan R,K,Puram
New Delhi-66

Shri E.SivaspnkrT s/o latr Mr. N.Ethiralan
715, T.S. nte, crA, R.K.Puram, New Delhi

Shri Ha'numpnt!) Pediy s/o Shri Mallannaqouda
R.No.705 H'TD-I(NJ)
CEf.f R.K.Puram, New Delhi
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44. Shri Kamal K.Chauhan s/o Sh. K.L.Cbauhan
Room No.703, H.T.D.VI CB\, R.K.Puram
New D^lhi-66

45. Shri Pradrep Kumar s/o Shri S,K» Sharma
Room No.609, PC-I, Dte, CH\, R.KPuram
New Delhi

46. Shri S.ChandraseV.hara Rao s/o Sri 5,V.N.Gupta
Room No.41i(N) Sev^a Bhavan, R.K.Puram New Delhi

47. Shri S.K.Taksande s/o Shri K.Z. Taksande
Room No.^11, Dte, CBfV Sewa Bhavan
New Delhi i

48. Shri Y.r\ Khare s/o Shri S.C.Khare ,
Room No.411, Elect. Ser. Dtf, CB\, Sewa Bhawan ti
R.K.Puram, Nev' Delhi ,•

49. ^'hri D.V.S.N.Raju s/o Sri Ramalinga Raju
407, HEDP DTE, CE^v, Sewa Bhavan, R.K.Puram
New Delhi-66

50. Miss V.Girija s/o M.A.Mswanathan
407 HEDP Dte, Sev,/a Bhawan, R.K.Puram
New Delhi . '

51. Shri Gopinadhan Pillai s/o Sri G.Kesava Pillai
403 HEP Dte, CB^, Sewa Bhavan, R.K.Puram
New Delhi

52> Shri Navendra Singh s/o Shri Nathi Singh Chauhan
405 HEPR Dte, CB^ Sewa Bhawan, R.K.Puram
New Delhi

53, Shri Om Parkash Chhibber s/o Shri Ram Nath Chibber
407 HH)P Die, Sewa Bhavan, R,K.Puram
Nev/ Delhi

54, Shri Rakesh Kumar Sarotriya s/o Shri Gopi Lai
Sharma, 405 HEPR Dte, CEP; Sewa Bhavan, New Delhi

55. Shri M.P.S.Rana s/o Shri R.P.S.Rana
411 Sewa Bhawan S-27 Dte, CBV R.K.Puram
New Delhi

56. Shri Ugrasen Prasad s/o Sri Gobardhan Parsad
Dhpv/an^ LYiii!. C&T, n.K#Pur3in

Nev; Delhi

«S7. ShriKHurshid Oaiq s/o late Mustaquim Baig
412 Seva Phavan, Unit Ce.I Dte, Sfwa
Dha\';an, R.F .Purem, Hew Delhi

58. Shri M.Venkaiah s/o I'.Veeraraahavulu
416 Sev.T HhPvan, GET., VT.C.Dte, R.K.Puram
Nev-' Delhi-66

59. Shri. Bhojraj Alv.-ani s/o Sh. Dnyaram Alwani ^
414, "^e' a Bhay.'ah,'CEA, S"! Dte, R.K.PuramNew Delhi.

' • T •M-?,

r

^

> V".



f *^'9 •»

Mm

60.

61.

62.

63.

64.

65.

66.

- 5 -

Shri Sunny Pabraham s/o Sh.P.C.Abraham
414 Sewa Bhawan CEA, E.Schemcs D-te
n.K.Puram Mev/ Delhi

Mrs. Navneeta Verma vi/o Pradeep Verma
414 Se.va Bhavan, CE^ S.Dte, R.K.Puram
New Delhi-66

Miss Jayashree T.J. D/o K.Thankappan Nair
414 Sev^a Bhavan, CEA, Elect .Schemes Dte
R.K.Puram, Mew Delhi

Miss Kiran Saini c/o Shri J.R. Saini
409 HED Dte, Sewa Bhavan, CBK R.K.Puram
Hew Delhi-66

Mts. Neelam Bali w/o Shri Arvind Bali
414 Sewa Bhavan, CEA Switch Yard Dte
R.K.Puram, Mev; Delhi-66

Shri Kamal Sethy s/o Shri Prem Chand Sethy
416 VI.C.Dte, CEA Sewa Bhavan R.K.Puram
New Delhi-66

Shri P.ajeev Varshney s/o Sh. S.C.Varshney
412 CEA Sev/a Bhavan, R.K.Puram
New Delhi-66

( BY Shri K, K« Khurana, ^^dvocata )

k.. .APPLICANTS

. !
t •

1. Union of India
Through the Secretary
Govt. of India
Ministry of Energy
Shashtri Bhavan
New Delhi

2. The Secretary
Ministry of Finance
New Delhi

3. Central Electricity Authority^'
Through its Chairman
Pewa Bh^ivan
R.r. .Puram, NewDelhi

./'• i

, .... -f'
, it» I I

( By Shri Pladhav Panikar, Advocate) '
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2) O.A. NO. 193/1992

S/5hri

1. Amrik Singh 3/0 Gurnam Singh,
HTO-UI, Room No, 703, C£A,
R.K.Puram, New Delhi*

2. B, Uishuanath 3/0 G, Basawarai,
PC-Ill, Uirectorate, C£rt 914 (3),
Saya Bhauan, Neu i^eihi*

3. Suit, Anita Verma U/0 Hanant W®r®a,
HTD-I Directorate, C£A 705 (N) ,
Sawa Bhauan, New Delhi*

4« Kunhimole P HCR-III Dir., C£A,
605, Saya Bhayan, Nay Delhi*

5, Syapan Roy 3/0 Sudhir Kumar ^oy,
HCn-I, C£A Saya Bhayan, R*K.Puram,
Nay Delhi.

6* Smt. Sharda Prasad wl/O 3, Praaad Kandi,
R-2798, D-II Flata, Netaji Nagar,
Ney Dalhi-110023.

7* Rajesh Kumar Dagore 3/0 P. C. Dagora,
HCn-I, C£A Saya Bhayan, «*K.Puraiii,
Ney Dalhi-IIOOee*

8* Krishna Kant Naaaa 3/0 Lata
Ramchandra Neena,
C£A. HTD-UII Of^£, 315 Saya
Bhayan, R* K. uram.
Nay Delhi.

9. A. V. 3hukla S/0 U, N* 3hukla,
Room No, 613, WT&kJS Dta*,
C£A Saya Bhayan, R.K.Puram,
Nay Delhi*

10. B« 3. Warma 3/0 Ram Charan Singh,
C£A PSP-II, Room No. 309,
Saya Bhayan, R*K. Puram,
Nay Delhi-110066.

11* Subhash Chand S/0 R, C. Aggaryal,
CEA HTO-V, 313, Saya Bhayan,
R,K. Puram, Ney Delhi,

12« Subodh Kumar 3/0 Som Dutt Tyagi,
PC-II 0T£, Room No. 712, C£A,
Saya Bhayan, R.K.Puram,
Nay Delhi*

13, N. K. Gopalkrishnan 3/0 S,K.3yamy,
No.710 PIH DT£, C£A, Saya Bhayan,
R*K, Puram, Ney Dalhi.

14. Pratik l*)azumdar 3/0 K.C.nazumdar, TA
Co-ordination, ^£A, Saya Bhayan,
R.K. Puram, Ney Delhi.
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15# Wahendra Kumar 3/0 Kirhan Singh,
HCPl-II OTE, CEA Seua Bhauan,
i^.K.Puram, Neu Qelhi*

16, Giriraj Kishor,
179 Gujjar Katra, Shahdra,
D8lhi-32.

17. P. K. Plurthy NErtEB, CEm,
rieter Factory, Shillong.

IB, H, Hussain, NEREB, CEA,
flatBr Factory, Shillong,

19. Oavroop Singhvi 3/0 B.C.Singhvi,
HTD-I OTE, CEA, «.No.715,
Ssua Bhauan, Neu ^alhi*

20. Suresh Babu N. S/U K« Narayanan,
TA, Tech-Services OTE, CEA H,No,7l5,
Seua Bhauan, i^.K.Puran, New i^^elhi.

21 • Seena S, Babu J^/O E, Kuniaran,
Plan Prograas OTE, Room No.204,
CEA, Seua Bhauan, H,K,Puram,
New Oelhi,

22. Arun Kumar Sharma S/0 3, C, Shariea,
1180, S-7, ft.K.Puram, New Delhi,

23. W, Satyanarayana 3/0 U, Narasimha «<ao,
27, SREB, Race Course Road,
Bangalore-S.

24. N.R.C. Babu S/0 N, Narayan,
TA, SREB, 29 Race Course Road,
Bangalore-9,

25. ns, S haroreena C, 0/0 C,P,Thimothy,
29 SREB, Race Course X Road,
8angalore-9,

26. O.V/.Rao S/0 0. Wenkateraualu,
RLOC, SREB, 29 Race Course Road,
8angalore-9 ,

27. Abraham Uerghese S/0 Thomas Uerghase,
SREB, 29 Race Course Road,
8angalorB-9.

28. Thomas K, Chako 3/0 Thomas K, Chako,
R,P*S,0, Bangalore,

29. 3, Jayaraman 3/0 K, Sethuraman,
TCn-II, CEA, Room No,615,
Seua Bhauan, R.K.Puram,
Neu Oelhi,

30. Anil Kumar Bhayana S/0 8,0,Bhayana,
HTO.U, Room No,313, CEA, Seua Bhaoari,
R.K. Puraqp, New Oelhi. ... Applicants

( By Shri K, K, Khurana, Advocate )

-Versus-

#1

I
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1. Union of India through
Secretary, Gout, of India,
Ministry of Energy,
Shaatri Bhauan,
New Oelhi.

2« The Secretary,
Ministry of Finance,
Neu Oelhi.

3. Central Electricity Authority,
through its Chairman,
Seoa Bhauflin, l^«K»Puram,
Neu '^elhi* ••

( By Shri K. Gupta, Advocate )

\'

0 R U £ R (ORAL)

Shri A, V* Haridasan, V«C,(3) I-

Sinoe the facts, circumstances, issues and

questions of law involved in both thsse applications

are identical, these tuo cases are being hsard afid

disposed of by this common order.

2» The two sets of applicants in thess two C'

are Technical Assistants, nou re-design«t»it as

Technical Officers, working under tNi 3rd

the Central Electricity Authority, The rscryitn»nt

qualification to the post by direct recruitment is

a degree in engineering* The pay scale sttat^sd to

the post of Technical Assistant on tK« •OMptanos

of the recommendations of the 2nd C«fitral Pmf

Commission wias Rs«250-425 with additional sp«Gl«l

pay at the time of initial recruitment. At that

tine the pay scale attached to the post of Assistant

(CSS) and Stenographer Crade *C* (CHii) yas only

Rs.210-425, and that of Oraftsman Crads~I (formerly

Senior Oraftsman) was Rs.205-280. On th« r«ooMMin»

dations of the 3rd Central Pay Commiasion, the

pay sca|.e of Technical Assistants w^s revised to

Rs.550-20-650-25-700 whereas the pay scale of

/T^
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Assistants (CSS) and Stenographars Grada 'C (CiS)

was revised to Rs.AZS-IS-SOO-EB-IS-SeO-aO-TOO-Ca-ZS-

eOO, and that of the Oraftsman Grad«-I ya« cawiead

to Rs.425-700. On the recoinmandations of tha 4th

Central Pay Commission the pay scala of T«ob«4o«l

Assistants was revised to rts.1600-2660 uharaas tha

pay scale of Assistants (CSS) and atanographera Gr.*C*
(ess) was revised to Rs.lAOO—2600 and that of

Draftsman Grade—I was revised to Hs.lAOO—2300#

The pay scale of the Draftsman Grada-I came to be

revised from Rs.1400-2300 to Rs.1600-2660 in tuna

with the revised pay scales of Draftsman Grada-I

in the C.P.U.U, pursuant to an aw^rd by tha Ce«trai

Board of Arbitration. The pay scale of AssiataMa

(CSS) and Stenographers Grade 'C* (CSS) was alas

revised from Rs.1400-2600 to Rs.1640-2900 pursuant

to an order passed by the Tribunal in O.A. Ne. lS34s/67,

and on a reference to the Anomalies Comwittaa. Tha

grievance of the applicants is that though th«y have

higher educational and professional qualifioatiwia

and are by the nature of their dutiaa ahoul«t»fifig |

duties and responsibilities of a much highar |
than that of the Assistants, Stenogtaphara Grade 'C* j

i;

and Draftsman Grade-I, they are continued in tha pay |

scale of Rs.1600-2660 while the reviaion ®f paiy aeale

in their case also not only justified but absolutely

essential. The applicants allege that all along

in tha Department the Assistants and Stenographers
I ^

ware considered as holding a post louar than that off
?
It

the Technical Assistants and to give than higher |
scale of pay while retaining the applic*fita in l©k^r|

pay scale is oMyf unjust, irration|<l «»d oppoaact to .



t

3« Finding that the pay scales of Assiatante

Stenographers Grade *C' (CSS) and that of £>rafts«»n

Grade-I have been revised and that the reaf>ondenta

did not take care to revise their pay scalest the

applicants made a representation to the 3td rea|M}«Mil>ent;

on 22.11 •1990'* Finding no response in spite »f

hopefully uaiting for quite sohw tim, the applieant

filed these two applications. In O.A. Mo, 193/92

the applicants have prayed for a direction to the

respondents to revise their pay scale as Imm iNi«n

done in the case of other employees uorking In oth«r

organisations and for a declaration that the

applicants are entitled to the upgraded pay scale @f

f^s.20Q0-3200 u.e.f. 1.1.1986 with consequential

benefits, and in C.A. No. 2231/91 the applica«^e

have prayed for a direction to the respondents to

implement the office memorandum No. 2/l/90->CSSf dated

31.7.1990 u.e.f. 1.1.1986 with consequential benefits

and for a declaration that the applicants m9 entitlei^

to be given the benefit of revised pay smIm •• has

been done in the case of Assistants (C3S)^ St«nog<*

raphers Ccaoe 'C* (CSS) and Oraftsman Grads-X w.a.f.

1.1 •1986. The Office memorandum dated 31.?.19^ is

the one by uhich the pay scale of Assistants and

Stenographers Grade *C yas revised.

a/
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the principles of equality enshrifwci in AetlejfeeS

14 and 16 of the Constitution. The applieii^s

further allege that uhile officers of other

departments of equivalent grade are getting • Bueh

higher pay scale than the applicants, the denial

to them of a airoilar treatment is opposed to the

principles of equal—pay-for-equal—work incorfMNFfttiiiil

as a directive principle of State policy in

39-0 of the Constitution.
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If 4. The respondents have filed a detailed reply
statement in both these cases. They have contemlvd

that the pay scale of Assistants and Stenographere

Grade 'C* has been revised on the recomwewiatione of

an Anomalies Committee pursuant to the direetiorw

contained in the judgment of this Tribunal in u.A.

No. 1538/87. The applicants who do not com within

the category are not entitled to claim any iMiMifit

on that basis, Regarding the higher pay scale 9»

to Draftsman Grade-I, it is contended by the ree

ts that the same uas on the basis of an award of ^e

Central Board of Arbitration and as the caee of

Technical Assistants uas not referred to the

the applicants are not entitled to clai» any bonofit

on that basis. The allegation that the retorsion of

the Technical Assistant's post in the pay scelo of

Rs.1600-2660 amounts to denial of equal-pey-for-oqual

work ana that it is irrational and unreaseriable ia |
f

refuted by the respor^ients. However, they bow |
i

indicated that the grievance of the appl4<NW^0 Ms t

been brought by the responaents to tho notlo* of the |

5th Central Pay Commission uhich la expected to c»«e |
out with its report without much delay. Therefore, I

the respondents contend that these applications |
fe-

have only to be dismissed. |

5* Uhen these applications came up for final h«arini|,

the learned counsel on either side a^Md tha^ ttno f

applications can be disposed of with appropriato

directions to the respondents to consider the grisv^r^id

of the applicants and give a reasoned order irrespe

ctive of the recommendations of the 5th Pmy Co««iasi€i^.

(yiy

I
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6, In the light of the above subwiasion by tha

learned counsel on either side, ye dispose of these

tuo applications uith a direction to the reapondanta

to consider the grievances brought by the applicamlMi »

in their representation as also the allegations aMHl|i |

in this application and to take an appropriate

decision within a period of three wontha froii the

date of communioation of a copy of thia ordar

notwithstanding the fact the matter haa b—n

to tha 5th Central Pay Commission, ^a would mlmtt

like to observe that while considering the repraa»ii»

tation the respondents will take into consideration

the educational qualifications required for «ppeifi%*

ment to the post, the nature of duties ana reapmns-

ibilities attached to the post and tha pay aG«l»«

prsvelant for equivalent grades in other

There shall be no order as to costs•

r

( a. ) ( A. u, Heridaean )
Vioa*ChairM«n (3)

•• 3 I


